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DR. BHAT M AHAVIR : Bat, Sir, T wanted
to know. . .

MR. CHAIRMAN :, .. The question is quite
clear but he has not got the fizures.

DR. BHAI MAHAVIR: ..how much
total loan has gone to big business houses and

how much to small business houses?

MR. CHAIRMAN : Hesays he will give
you later.

DR. BHAI MAHAVIR : Will he find out

and give the information ?

SHRI Y. B. CHAVAN : If ke puts a specific
question, I will certainly get it worked out and
give him. But T am sorry I will not be able to
give that information in a supplementary.
This i a valuable information. If he putsa
specific question it will be on record. a

SHRI JOACHIM ALV.A: The honourable
Minister knows that fromn the large industrial
flnance corporations figures come to the Minis-
try. I wani to know what dircetives he issues
to these investment corporations especially
wherein, loans ate advanced to large business
houses sometimes wvithout interest to the extent
of 2 crores, 3 crorves or 4 crorzs—lor example,
to Tatas; they have been given in the past.
And yet they are permitted to start or take
over newspapers and the small newspapers aie
unable to get ou with their papers. Tatas and
associate capitalists have taken over States-
man. Let us go to the Indian Express. . .

MR. CHAIRMAN : Please put vour ques-

tion.

SHRI JOACHIM ALVA : I say you are
impatient with me. Whw are vou sp impa-
tient ?

MR, CHAIRMAN : No, no, please. I am
not impatient. You put your question.

SHRI JOACHIM ALVA : I am putting my
question. T have done it for twenty years You
must be like the Speaker of the House of
Commons. Excuse me, Sir. I beg your par-
don.

How is it that the Indian Express has heen
given large amounts so that it can dominate
Indian journalism? So also the Times of
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India and other papers, and the Hindustan
Times especially. How isit that you have
allowed the investment corporation grant them
loans of Rs. 50 lakhs to move from one place
to another in Delhi while small newspapers
cannot easily get Rs. 1 lakh or Rs. 2 lakhs or
Rs. 50,000 or Rs. 10,000 ? How do you hold
the scales even ? .

SHRI Y. B. CHAVAN: This detailed
information is not with me. If he wants speci-
fic information, I will give him later.
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tThe question was actually asked on the
floor of the Housz by Dr. Bhai Mahavir.
+[ ] English translation,
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SHRI MAN SINGH VARMA :
SHRI SUNDAR SINGH
BHANDARI :
'+ SHRI LAL K. ADVANI :
' SHRI JAGDISH PRASAD
MATHUR :
SHRI N. K. SHEJWALKAR :

Will the Minister of FIN:\NCE/faa w3t

be pleased to state :

(a) whether itis a fact that the Syndicate
Bank has introduced a
current year with Rupees three crores to give
loans to the educated un-cuployed persons for
business or small-scale service units ;

scheme during the

PR3 A

(b) which of the other banks has started
such a scheme and how many un-employed
persons have so far been given loans ; and

(c) what iy the 1caction of Government in
this connection ?)
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+[THE MINISFER OF FINANCE/
fag wa) (SHRI Y. B. CHAVAN) : (a) 1o (c)
A Statement 15 laid on the Table of the House,

7 NTATEMENT

(a) The Syndicate Bank has formulaled a
scheme for setting up a few “‘self-employment
clinics.”” Tnitially these clinies will e started
in some of the State Capitals and in the lead
districts allotted to the Syndicate Bank. The
Bank expecis to be able 1o channelise Rs. 3
crores under the self~employment scheme up to
the end of 1972 and this may sct up in employ-
meut about 3000 t, 4000 educated people.

(b) and ¢) A the hon’ble Members are
aware, the Reserve DRank of India had
appomnted a Comnutiee under the Chairman-
ship of Shii Thakhar to icview spedal credit
schemes  with  reference to  self-employed
persons. After the Commitiee’s report became
available, the Re.crve Benk of India issued
detailed guidelines to the banks .n March 197].
Creation of new avenues of employment for
educated vouth is one of the Lasic objectives
which has been placed by the public sector
banks before them-ches. All these banks have
accordingly prepaied several scher.e, o
giving loans to the educated unewmployed
persons. A Credit Guarantee Corporation has
leen sct up since 1-t April 1971 and under this
scheme, guarantec is extended to the credit

F[ 1 English t1unslation.
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facilities made available to professional and
self-emvloped persons and other small business
by banks. The number of accounts under the
category  ‘professional and  sclf-employed
persons’ with the public sector banks at the
end of Junc 1971 was -41,109. R [

DR. BHAI MAHAVIR : May 1 know when
the guidelines were issued by the Reserve Bank
to the various nationaliscd banks and the broad
featwes of those guidelines regarding loans to
be given for the puipose of self-employment ?
May 1 also know il the figure thatis given

here—in part (2) Rs. 3 ciore—would create jobs '

for 3,000 to 4,000 people ? Is the houurable
Miuister aware of the type of pioiecis for
which these loans arc given because if they
are small-scale projects or small industiies, the
jobs created should be at least five times the
jobs that are being created or are likely to be

created because of the investment or loan of .

Rs. 3 crores ? May I 'know the type of joks if
you arc aware of them ?

SHRIT Y. B. CHAVAN : Ttis very difficult
for me to illustrate. Suppose somebody wants
to start even a ‘pan’ shop, suppose somebody
wants to start a clinic or some small person
wants to start sune sort of consultancy work or
some engineer wants to slait a contractor’s
business. T can mulliply these things and the
honourable Member also can help me in these
things. These are all the types of work that
certainly create employment and these persons

can create jobs for others also.

DR. BHAI MAHAVIR ; Why I asked the
question is that the Planning Coramission has
given some figures of how much investment
would create how many jobs. Are there any
guidelines given in order to see that the loans
are disbursed in a way that projects which
create suflicient jobs get them ? Suppose
Re. 10,000/- are invested just to create job for
one person. In a poor countrv with limited
1esources, it is not possible to afford this much
of investment for one joh. Secondly, you have
set up the Credit Guarantec Corporation and

you =me guaranteeing credi

advance to
individuals, I would like to know whether
according (o the conditions that govern

advance of loans it is necessary [or a person to
have somc propeity or whethe: his credit

worthiness is exclusively his capability to work
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property been removed [rom  these conditions
of credit worthiness ?

SHRI Y. B. CHAVAN: As far as the Credit
Guarantee Corporation is concerned, the
emphasis is not on the security of the property
as such, Certainly there will be some emphasis
on that because naturally they will have to
make a judgment of the person also and about
his techaical knowledge, his reliability, etc.
and possibly they would like to know his
histoy also. But the cmphasis is not on the
prop-rty. The emphasis is on the viability of
the scheme and the capability of the person
as such,

DR, BIIAT MAHAVIR : What about the
other part of my question, namcly, investing
Rs. 10,000/~ for creating job for one person ?

SHRI Y. B. CHAVAN : matter
that can be argued. One can calculate in
terms of so much investment and find out how
many people can get jobs out of that invest-
ment. But this sort of arithmetical calculation

This is a

, does not work. The main emphasis is whether
' we can creatc employment opportunities for

persons who are capable of getiing employment
for themselves. The idea is not to create the
other feeling, Somie body miay start a big in-
dustry and anybody can go there with an
application [or a job. But we want to a create
a feeling that people who invest have to work
for hemsclves.  Thacker Committee  was
appointed particularly {or this purpose. That
committee has gone into details and they have

given certain dlustiations also as (o how jobs
can be done.
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ITY A7 a7 & foF sier &z ww Gead
AEIA-TT 9y, wA% Ay Peaar wfa
fafesa Y 7 ot ? oix wd aqar 2 fF
41,109 &1 fzar qar 2 &1 gq4 qar Fo4r
g B oag a1 aga @ gear oA
ATALA-TF AT A& 3 77 717 faar agy v
a1 a1 T/ 9FTC FF Fama o f i fafag
Fi & a8 SEFT G0 AZY FT qUGT AT |

SHRIY. B. CHAVAN: To the question
whether other baunks are also preparing some
schemes, my information is that the question
was put to the Syndjcalc Bank and they Lave
tried to get the details, But my information
is that about eleven other banks are also pre-
parivg some schenes. The State Bank of
India itself has certainly some scheme o give
loans and help tcchnical entrepreneurs and
that scheme is in operation for some time now.
Very recently, I mysell had a very lone dis-
cussion with the Custodians themsclves m
which T emphasised the need for implementa-
tion of the Thacker Committee report because
this is a new direction in which nationalised
bianks can {unction. They should prepare and
produce viable sciemes to atiract young people
to implement those schemes, We will also get
some {urther knowledge about it, about how tu
help the people who want o have thus self-
employment schieme and T am sure if we allow
some time for the banks they will be neparing
some schemes and they will be available.
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SHRI Y. B, CHAVAN : IfI have to give
merely some figures about the number of peo-
ple who have got it under this sheme. itis not
possible now because T have not got the
figures. VFrom the very beginning of unationali-
sation a large number of small accounts have
been created for the small traders and small
businessmen.
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SHRI V.B. RAJU; Well, Sir, will the
hon. Minister 1. pleased to tell whether, in
the nationalised banking oreanisations, any
technical constliancy wing is constituted as a
part ol the bauking o1ganisat;on 1o advise on
the granting and dishursement ol the loans to
the technical personnel and also 1o help and
guide the honowers on the correct use of the
loans given ? [ ask this question, because now
we are thinkine in terms of getting employ-
ment for the technical personnel and ynu are
accepting scueres prepared by them and  this
is going in a baphazard way. I want to know
whether there is a  technical wing in  the
nationalised Danking oiganisations for the
borrowers to consult.

SHRI Y. B. CHAVAN : Technical cells arc
being built up. But T cannot say that they are
in a position tu give lechnical advice 1o every
customer. Theiefore, we are uying to see that
whenever some of the projects come to them,
they will certamly look at them {rom the point
of view of the hank’s interests in the technical
part and we arc emphasising that it is necessary
for the banks should have some technical cells
and they are giadully doing.

SHRT V. B. RAJU: s, T wanted o
know. ..

SHRI Y. B CHAVAN: Just wait. ko
example, now [ can tell you that the banks aie
going into the agricultural areas, that is, grant-
ing agricultural loans for the {1st time. Natu-
rally, when they come mto ficld ol agricultural
loans, technical assistance will be nccessary,
the assistance of persons who know about agri-
culture and they are budding up technical cells
in the sense that they are appointing  specia-
lised pewsons in agricultuie to zive advice in
the case of agricultural problems. That is now
the cells are being built up,

SHRI V. B. RAJU : Sir, my point is that
it is not meicly lending the money, but watch-
ing how the money is beiny expended correctly
or how il iy not Leing expended correctly.
That is my point, So, Sir, itis not like the
money lender lending the money and seeing
that the money is repaid.

MR CLIMRMAN: Al ught,

SHRIY. ii. GHAVAN : Generally, Sir, the
technical cells are being built up. But, even
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then I would say that is very difficult for every
bank lo come and sce the operation of ¢ cry
account as such,

SHR1 BALACHANDRA MENON : Sir, if
viable projects are placed before the banks,
will the Goveinment see to it that the banks
advauce sufficient share capital to the boys who
want to start industries and the banks give
loans and guarantces ? If some such scheme is
placed before the banks will the Government
accept that and look into it ?

SHRIY. B, CHAVAN: The Government
has certainly accepted this policy  But, ulii-
mately the me:its of the scheme will haye Lo
Le scen by the hanks themsely es.

SHRI AKBAR ALI KHAN : Sir, after the
instractions from the Government of India, the
banks arc taking greater interest in supplyiug
the capital. But they delay so much and theye
1$ so much delay in scrutinising, ete. that these
enirepteneurs get {rustrated. In view of this,
may I know what plans or wlat measures will
the hon. Finance Munister 1ake see that
these things aic expedited as much as possia
ble ?

1o

SHRI Y. B. CHAVAN: 1 am  making
efforts in so far as delays arc concerned, Soms-
times we find (hat the information that js

ashed for is in a more complicated form and
We are trying to simplify (hese forms. Well, Sir,
at the moruent, I can only say that I can look
into this problem and I aimn talking about these
problems and I can continne to luok into them,
Thisisall that I can do in this matter, If
You give some tspical cases of delay, T will
cerlainly have diem analysed and looked into
also.

SHRI A, D. MANTI - Sir, may I ask (he
hon, Finance Minister hether, in regard to
the schenie which is now being operated by the
Syndicate Bank, differential tates of interest for
a period of one or two yeaws will be given t5
persons to set up their establishments, I cause
you cannot expect the unemployed 1 pay
10 or 9 per cent interest ?

you

Would the Minister exanyne (f,e possibility
of giving them the benefit andl chasge
G per cent on the loans gven to them

them

SHRLY. B. CHAVAN : I 5 a good sug-
gestion. We will consider that.
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Schamnad. Last

MR. CHAIRMAN: M.

question,

SHRI HAMID ALI SCHAMNAD: Lach
bauk has got ity own scheme for advancing
Inans or giving credit facilities. Instead of that,
will the Govermnenr consider hiaving a uniform
policy for all the nationalized bhanks and
having one schome ol advancing loans and
credit facilities ?

SHRI Y. B. CHAVAN : The policy is the
same.  But the hanks look into thelr own areas
wheve they are opelating, and 1t also depends
on the type of applications they have to deal
with. But the appioach is the swune, the
policy is the same.

MR. CHAIRMAN : Next question.

*333. [The questwncrs (Shrimate Vimal Punjab
Deshmukh, Shei V. 7. Nagpre Sh,i Tithal Gadgil,
Shri . G. Kulkarni, Sti 20080 Saenker and Shin

8. B. Bobdey) were ctvenl. Foy, answed vide ol 3

inlral.
#3534 [Tiansforred to the 91 Doconber, 1971].

BAN ON HUNTING OF \VILD ANIMALS

*335. SHRI.A. D. MANT . Wil the Minis-
ter of TOURISM AND CIVIL AVIATION/
qqza At AW famma | be plased o
state :

(a1 whether he stated it Poona on Auanst
26, 1971 that thete oliwthd be a ban on frinting
=y
of wild animals m India ; and

() if so, what other steps would Guvern-

ment take to encowmage wild life all over the
countiy ?
THY MINISTER OF 'TOURISM AXND

CIVIL .\VIATIONI/qq’-gq AT 17 famEa
Wit (CR. KARAN SINGH) : (a) Commenting
upon the destruction of the tiger and the sha?rp
depletion of wild Iife in genc.al, a susgestion
was made that Shikar outfitters should switch
over fiom wild life shikar to wild Lfs tours.

(b} Amwong ths dmportant stepy taken by
Government o constiation with State Govern-

meits to conserve wild Life | o -
(L) Pastection of vave awl vanas'iing

species.,



